ITEM NO.20

COURT NO.2 SECTION X

SUPREME COURT OF INDTIA

Writ Petition (Civil)

ULTRATECH CEMENT LTD.

THE STATE OF

MADHYA PRADESH & ORS.

RECORD OF PROCEEDINGS
No.729/2019
Petitioner(s)
VERSUS

Respondent(s)

(FOR ADMISSION and IA No.86350/2019-EXEMPTION FROM FILING O.T. )

Date 03-07-2019 This

CORAM

petition was called on for hearing today.

HON'BLE MR. JUSTICE S.A. BOBDE
HON'BLE MR. JUSTICE B.R. GAVAI

For Petitioner(s)

For Respondent(s)

UPON hearing

Rule nisi.

Mr.
Mr.
Mr.
Ms.
Mr.

Kavin Gulati, Sr. Adv.
Mahesh Agarwal, Adv.
Ankur Saigal, Adv.
Aastha Mehta, Adv.

E. C. Agrawala, AOR

the counsel the Court made the following
ORDER

Tag with Writ Petition (Civil) No.376 of 2015.
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